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(c) if so, what are the specific 
orders? 

The Minister of State in the Min-
istry of Home Affairs (Shri Datar): 
(8) and (b). Rules 32 and 33 of Cen-
tral Civil Services (Classification, 
Control and Appeal) Rules specify 
the authorities who arc competent to 
n. view orders passed in disciplinary 
procl'cd:ngs and as such it was not 
ne~t'ssal'y to issue any orders ,ugge,t-
I'd in parts (a) and (b) of the ques-
tion. 

(c) Does not arise. 

Central Government Employees' 
partidpation in General Strike 

1!185. Shri S. M. Banerjee: Will the 
Mini:;ter of Home Affairs be pleased 
to state: 

(a) whether appeals in respect of 
some Centrul Government employees 
who took part in strike in July. 1960 
have bCPIl allowed; 

(b) if ,0, the number of such em-
ployees in Posts and Telegraphs De-
partment, Defcnce organisations and 
Radways; 

(r') totul number who are still with-
out jubs; and 

(d) steps taken by Government to 
reinstate them? 

The l\linister of State in Ministry of 
Dome Affairs (Shrl Datar) : (a) 
to (c). This information is bl'ing 
colleetcd and will be plaeed on the 
Table of the House. 

(d) Instructions have already been 
issued in July 1960, aft!'!' the strike 
was called off, that the authorities 
should review all cases of employees 
who had been dismissed. removeJ or 
discharged from service and action is 
being taken by the competent autho-
rities accordingly. 

BOot Plant In Harness aDd Sa.dlery 
Faetory, KaDpur 

1988. Sbrl S. M. Banerjee: Will the 
Minister of Defenee be pleased to 
atate: 

(a) whether all mat:hines required 
for the establishment of Boot Plant in 

Government Harness and Saddlery 
Factory, Kanpur have since been re-
ceived; and 

(b) if so, when production is likely 
to start·! 

The Minister of Defence (Sbri 
Krishna Menon): (a) Yes, Sir. 

(b) In about three months. 

Arrears of Income, Wealth and Gift 
Taxes in Kanpur 

1987. Shri S. M. Banerjee: Will the 
Minister of Finance be pleased to 
state: 

(a) whether the arrears of income, 
wealth and gift taxes have since been 
realised from the assessees kJ Kanpur; 

(b) if so, the total amount realised 
Upt" and on 15-7-61; and 

The Minister of Finance (Sbri 
Morarji De,ai): (a) The entire arrears 
have not yet been realised from the 
aSS('ss,'es in Kanpur. 

(b) TIl!' outstanding demand has 
been rl'dul'ed by Rs. 2.70 ('rores upto 
15th July, 196!. 

(e) The amount still out~landing is 
Rs. 2.10 erores. 

Supply of Coal and Coke in V.P. 

1988. Siul S. M. Banerjee: Will the 
Minister of Steel, Mines and Fuel be 
pleased to state: 

(a) whether it is a fact that position 
regarding supply of coal and soft coke 
in U.P. has since improved; 

(b) if so, whether adequate supply 
will continue till the position improves 
further; 

(e) number of wagons received in 
U.P. during the period from 1st 
March, 1961 to 15th July, 1961; and 

Cd) the actual demand of the State 
Government during this period?-

The MlDis&er for Stee), MiDes aDd 
Fue) (Sardar S.aran Siq.): (a) an4 
(b). Yes. The total supplies amounted 




